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Status Report of the Joint Committee
(As per Hon’ble National Green Tribunal, Southern Zone, Chennai
Order dated 24.05.2021 in OA no. 64/2020)

The Honourable National Green Tribunal, Southern Zone, Chennai, in the matter
of OA no. 64 of 2020 stated and directed the committee on 24.05.2021 as;

“Considering the peculiar circumstances now prevailing in the State, we feel that
some more time can be granted to the committee as well as to the Pollution
Control Board and also to the local body to submit their further action taken
report as directed by this Tribunal as per order dated 13.04.2021. They are
directed to submit a report to this Tribunal on or before 23.06.2021”

In compliance to the tribunal order, an online virtual joint committee meeting
with the officials of Minjur Town Panchayat & PWD, Araniyar basin was
conducted on 14.06.2021. Due to COVID19 pandemic situation and restriction in
travel, virtual meeting was held. The Action Taken Report on the following points

were discussed.

1. Minjur Town Panchayat shall clear the dumped solid waste (legacy wastes)
in the processing/ dump site by carrying out Bio mining as per CPCB
guidelines;

EO, Minjur Town panchayat informed that the proposal with budget
estimation of Rs 45 lacs was submitted on 10.05.2021 to Municipal
Administration Department for removal of legacy waste. After obtaining the
approval, work will be completed in six months. The copy of the letter is

enclosed as Annexure 1.
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2. The Executive Officer, Minjur Town Panchayat in coordination with
District Administration shall identify an alternate land for handling and
treatment (Processing & Incineration) of municipal solid waste as per the
Solid Waste Management Rules, 2016
EO, Minjur town panchayat informed that the proposal for approval of
identified land was sent by RDO to District Collector on 02.03.2021. The
copy of letter is enclosed as Annexure 2. Further, it is informed that the
District Collector directed DRO to have site inspection, which is tentatively
planned during 16-17" June 2021, thereafter the proposal will be send for
approval to Govt. of Tamilnadu to allocate the land for SWM to Minjur Town

Panchayat.

3. Minjur Town Panchayat shall ensure 100% collection of solid waste being
generated within its jurisdiction with proper segregation, door to door
collection, processing and disposal by complying with the provisions of the
Solid Waste Management Rules 2016

It is informed that Solid Waste generated is collected & disposed as per SWM
Rules, 2016. At present, the incinerable waste is bailed & stored in the

processing site and it is in process of sending the waste for co-processing.

4. The Minjur Town Panchayat shall remit interim Environmental
Compensation (EC) of Rs.12 Lakhs for not complying with the provisions
of the Solid Waste Management Rules, 2016, as directed by the Hon’ble
National Green Tribunal (Principal Bench) in its order dated 28.02.2020.
The environmental compensation of Rs 12 lacs is not remitted to TNPCB by

Minjur Town Panchayat till date.
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5. The remediation work for ground water quality improvement shall be

carried out by PWD in consultation with State Ground Water Department,
WRD/ Central Ground Water Board.
So for no action has been initiated. Committee suggested that PWD & Minjur
Town Panchayat to send a proposal to Government of Tamilnadu for carrying
out the remediation work in consultation with State Ground Water
Department, WRD/ Central Ground Water Board.

During the discussion, TNPCB informed that the action has been initiated by the
District Office to issue direction to Minjur Town Panchayat for compliance of the

Solid Waste Management Rules, 2016.

In view of the above, Joint Committee suggested that action taken shall be
periodically reviewed by District Administration as well as TNPCB to the comply

the recommendations at the earliest.

hers— [ e

R. Rajkumar P. Selvam M. Malaiyandi, JCEE

Scientist D RDO, Ponneri Monitoring Office

Central Pollution Control Board TiruvallurDistrict Tamilnadu Pollution Control Board
Regional Directorate (Chennai) (Rep. District Collector) ~ Chennai
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C. Pothupanithilagam S. Viswanathan
Executive Engineer, PWD, Environmental Specialist
Kosasthalaiyar Basin Division, WRD CRRT, Chennai

Thiruvallur
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S.no Joint committee Recomantation Filed on Present Status
03.11.2020
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Collector Thiruvallur for allotment of land vide letter‘
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Rc No.14.20.2021/A1 dated:02.03.2021

At present approval is in prc;gress for transfer of land
to Minjur Town Panchayat for solid waste
management facility.

Yet to comply the recommendation

3 Minjur Town Panchayat shall clear the
dumped solid waste ( legacy wastes) in th'e
processing / dump site by carrying out Bio- | Yet to comply with the recommendation
mining as per CPCB guidel‘ines within the

period of six months.
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